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He has submitted that the District Magistrate Mr. Rajesh Kumar Rai has instructed him
to say thea no illegal sand mining is goin on in District Kaushambi. The District Magistrate Mr.
Rajesh Kumar Rai is directed to file an affidavit stating in clear terms the status of illegal mining

within District Kaushambi within two weeks from today.
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BEFORE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH,
NEW DELHI

ORIGINAL APPLICATION NO. 275 OF 2024

} IN THE MATTER OF:
News item titled “Kaushambi mei NGT ke niyamo ko undekha kar ho
raha avaidh khanan, baalu mafiyoo ne Yamuna nadi ki dhaara mai bana

iya raasta” appearing in Circle Samachar dated 13.02.2024.

AFFIDAVIT IN COMPLIANCE OF ORDER DATED 01.04.2024

|, Rajesh Kumar Rai, S/o Mr. Nagendra Nath Rai, aged about 57 years,
District Magistrate, Kaushambi, Uttar Pradesh do hereby solemnly

affirm and declare as under:

1. That | in the abovenoted capacity am well conversant with the

facts and records of the present case, hence, am competent to

swear this affidavit.

That in compliance of order dated 01.04.2024 enquiry into the
illegal mining in District Kaushambi has been made by a
Committee constituted by the Deponent which consisted of
Mining Officer, Kaushambi, Sub Divisional Officer, Chayal, District
Kaushambi and Regional Officer, U.P. Pollution Control Board,
Prayagraj alongwith Incharge Officer, Geology and Mining,

Regional Office Prayagraj, however, as per enquiry report no
illegal mining has been found except in one mine area in Village

Kataiya, P.S. Saraiakil, Tehsil Chail, Kaushambi. In other mine
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area or probable areas where mining can be done, no illegal

mining has been found.

That there are seven leases in District Kaushambi. All the lease
areas were inspected by the Committee and except one mine
lease in favour of M/s. Aman Brick Field through Proprietor Shri
Javed Ali, S/o. Shri Sabir Ali, R/o. Subhash Nagar, Saini, Tehsil
Sirathu, Kaushambi. No illegal mining has been found in any
remaining six mining leases. It is further submitted that out of
seven mining leases one mine lease in favour of M/s. Anuradha
Construction, Proprietor Shri Vinod Kumar Rai, S/o. late Ramdas,
R/o. 1962/2, Sahani Compound, Civil Lines, Station Road, Jhansi
in Village Bhakanda, P.S. Saraiakil, Tehsil Manjhanpur,
Kaushambi which was granted from 13.03.2023 to 12.03.2028,
has been cancelled on 28.03.2024 due to non-payment of royalty

and the same is lying inoperative.

That besides this in respect of illegal mining by M/s. Aman Brick
Field, Proprietor Shri Javed Ali at Village Kataiya, P.S. Saraiakil,
Tehsil Chail, Kaushambi, notice for illegal mining has been issued
on 15.04.2024 proposing to impose the total amount of Rs.
2,26,800/-. Besides this, penalty is proposed between Rs.
2,00,000/- to Rs. 5,00,000/- as per rules for illegal mining of 252
cubic meter of sand/morram. Besides this, a Complaint has also
been filed in the Court of Chief Judicial Magistrate, Kaushambi for
the said illegal mining by the Mines Officer, Kaushambi. A copy of
the said notice dated 15.04.2024 is being enclosed as

@

Annexure-1.
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S. That besides this, the river bed of river Yamuna in Village
Durgapur, P.S. Pipri, Tehsil Chail, Kaushambi has also been
inspected on 10.04.2024 wherein no mining has been found.
However, it is submitted that in village Majhiyari, District
Prayagraj, a lease is in operation and the transportation of the

mine mineral is done through village Semri, District Prayagraj and

thereafter in District Kaushambi. Therefore, a request has been
made to District Magistrate, Prayagraj to get an enquiry made
about the said mine in operation in Village Majhiyari. A copy of
inspection report by the Joint Committee is being enclosed

herewith and marked as Annexure-2.

That the Committee further inspected the river bed of Village
Tilhapur, P.S. Saraiakil, Tehsil Chail, Kaushambi and no mining
has been found anywhere in the said area in District Kaushambi.

The District Adminsitration is taking strict vigil over illegal mining
and whenever it is reported, action is taken against such illegal

DE&O/NENT
VERIFICATION:

I, the abovenamed deponent, do hereby verify that the contents of

mining.

above affidavit are true to my knowledge and belief. No part of the same
is false and nothing has been concealed therefrom.
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